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8,.3.199,4 	. Honb1e Mr. Justice 13.C.Saksena, V.C. 
Honble Mr. K. D. Saha, Member ( A) 

Admit and connect with OA-414 of 1993. 

Issue notice to the respondents to file reply within 

4 weeks, The applicant will have one week thereafter 

to file rejoinder'if any. Liston 5.5,1994 

	

(ha) 
	

'(13 .C.Saksena) 

	

Member(A) 
	

Vjce_ Ch ei rrnan 

Hon'ble Iihri M.k.5inha, Member(j) 
Hon'bl 	bri K.U. Saha, f9ernoer(h) 

None for the applicant. Mdjourn it to 
30.5.94. 

;~-. ~.6aha) 	 (A.K.Sc!ha) 
Member () 	 Member % J) 

Hon'blehri A.K. Sinha, Member (J) 

Hon'bla Shri K.0Saha, Member (A) 

None appears. The first order sat dated 

8.3.94 shows that after admission this DA was to be 

made analogous with OPi 414/93. Let this case be 

connected with OA 414193. List it on 6.9.94. 

	

(D.Saha) 	 ((n) 

	

Member (A) 	 Mehiber (J) 



9.5.95 	Hontble Mr 	K,Sinha, Member (J) J 

HOfl'ble fr. N. Sahu, Member () 

Orders pronounced in separate 

sheets àlonq with O-414793 . 
( 

Sahü ): 	 ( •.K.Sir,ha 
SKS 	 Member () 	 Member (3) 

/ 


